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THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI): (a) Yd, Sir.

{fy Instructions were issued in 1972 pro
hibiting the bank employees from holding 
an insurance agency. Further, all the 
nationalised banks were asked to place in
surance business in respect of their own 
properties directly with the insurance com
panies &nd not through agents.

• <c) In case a bank employee maintain* 
an insurance agency in his own or some 
other name or receive* any part of com
mission from an agent of any insurance 
company appropriate necessary action would 
be taken against him and the concerned 
agent.

Disposal of Accumulated Stocks of Import
ed Noa-Ferrou» Metals with M.M.T.C.

7629. SHRI b. R DAMAN 1: Will the
Minister of COMMERCE l»e pleased to 
state:

(a) whether the Minerals and Metals
Trading Corporation has been able to dis
pose of its accumulated stocks of imported 
non-ferrous metals since announcing re
duction in prices and other concession.';

(b) if so, th t broad details thereof and 
the present stock, position; and

(c) the main feature* of the new policy 
of imports to avoid such a sad experience 
in future?

THE DEPUTY MINISTER IN THU
MINISTRY OF COMMERCE (SHRI
VfsmVAfVATH PRAIA?' SINGH): (a)
The  off-take of non-ferrous metals has re 
cowled significant improvement in the first 
quarter of 1975 and the stocks are expected 
to come down to normal level in the next 
fev,- months.

(b) Improvement in off take of these 
metal* may be noted from the statistic*:—-
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The Koifls held hy the Corpora* ton as 
on the 31st March. ,1975 msnt as Mlow»:*~

Tonnes
Gopher ■ " v ,, 20,147
Zinc 23,061
Lead .. .. 15,174

(c) Imports have been suitably regulated 
after re-assessing the import requirements 
and taking into account stocks of different 
non-ferrous metals held by the Corporation. 
Allottees are also now required to deposit 
earnest money at the time of registration 
of their Release Order. .

Export Target for 1975-76

76iH>. SUR1 S. K, DAMANI;

DR. I.AXMINARAIN PANOF.YA:

Will the Minister of COMMERCE be 
pleased to slate;

(a) whether the export target lor 1975-76 
will be much lower than the estimated
23 per cent increase in value of exports in 
the current year; and

(h) i! sn, the actual ligines decided upon 
and the reasons thereof?

1HK DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH FRATAP SINGH): (it)
and (b) The export target for 1975-76 has 
not yet been Finalised. While fixing tin 
target all factors like the past export per
formance, the domestic availability ol 
goods and /menialZonal trading condition' 
etc. will be taken into account.

Funds given u> Skates for Administrative 
Requirement and Social Service

78»l. SHRI M. C. 1)AGA', WiU the 
Minittet of FINANCE Ik pleased to state.

(a) the Slates which Were given fund' 
in 1974 and 1975 on the recommendation of 
the Finance Commission under article 275(1) 
of the Constitution lor administrative re
quirement and for uncial service* «* back
ward States indicating the amount given m 
each of them, year-wise and

(b) the paints taken into account by hi' 
Ministry before giving thi* Mw&unt? ,'




